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Order

Ld. Counsel for the respondents has referred to the order passed by the
erstwhile Company Law Board and submitted that CA 71/2012 regarding maintainability
of the petition has to be heard first. However, we find that the arguments in CA
71/2012 will necessitate detailed reference to the averments in the Company Petition
itself and, therefore, CA 71/2012 shall be heard along with the main case.

List for arguments on 29.9.2016.
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